21 TEM NO. 1A COURT NO. 7 SECTI ON XI A

(FOR JUDGVENT)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 1726 OF 1999

S.D.O GRID CORPN. OF ORI SSA LTD. & ORS Appel I ant (s)
VERSUS
TI MUDU ORAM Respondent ( s)
W TH

Cl VI L APPEAL NO. 4552 OF 2005

(Arising out of SLP(C) NO. 9788/1998)

CHAI RVAN- CUM-M D., GRI D CORPN. OF ORI SSA Appel  ant (s)

VERSUS

MURALI DHAR SAHU AND ANR. Respondent ( s)

ClVIL APPEAL NO 4560 OF 2005

(Arising out of SLP(C) No.5591/1999)

CHAIl RVAN-CUM-M D., CGRID CORPN. OF ORI SSA LTD. & ANR Appel I ant (s)

VERSUS

NETAVANI BEWA Respondent ( s)

(HEARD BY HON BLE MR JUSTICE ASHOK BHAN AND S.B. SINHA, JJ.)

Date: 28/07/2005 This matter was called on for Judgnent today.

For Appellant(s) M. Raj Kumar Mehta, Adv.

For Respondent(s) M. S.V. Deshpande, Adv.



Ms. K. Sarada Devi, Adv.

Hon’ bl e M. Justice Ashok Bhan pronounced t he Judgnment of t
he

Bench conprising his Lordship and Hon'ble M. Justice S.B. Sinha.

Leave granted in SLP(C) Nos.5591/1999 and 9788/1988.

The appeals are disposed of in terns of the signe
d Judgnment. No

costs.
The Judgnent is REPORTABLE.
(A.-S. BISHT) ( KANWA
L SI NGH)
COURT MASTER COURT MASTER

(Si gned Judgnent is placed on the file)



